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MOTOR VEHICLES (AMENDMENT)
BILL
“.l @ (fedy s s (i) REPORT OF JOINT COMMITTEE
FEHI) |
. SHRI SRADHAKAR SUPAKAR
(2) S9TH qAI F1 AWI-9eT T (Sambalpur): 1 beg to lay on the
@y " Ea- fase * *FTIOOT Table a copy of the Report of the Joint
N f Committee on the Bill further to am-
AT AT ! end the Motor Vehicles Act. 1939.
[Placed in Library. See No. LT- 0
2200(68). (ii) EVIDENCE

UrrarR PrADpESH ELrctrICTTY (TEMPO-
AARY Powrzrg oF CoNTROL) (CONTINU-
ANCE), AcT

st fadere woma: & 39 wRW
fogr (framor & searly wiat)
(arér &) ofafaw 1963 (7Y
B AT JEHTr) (1968 FT AL
#1 wfafaw s=1 26) A & wfa
AWT-9ZH 9T T@AT§ T I W A
frem wvew (mafoat &1 S
wfafraw, 1968 FT 41T 3 F IT-ATT
(3) & weria feaiw 25 faqw,
1968 ¥ WL & T99a § wHTfAa gaw
q1 |

- [Placed in Library. See No.
2291/68].

LT-

MESSAGE FROM RAJYA SABHA

SECRETARY: Sir I have to report
the following message received from
the Secretary of Rajya Sabha:

“In accordance with the provi-
sions of rule 127 of the Rules of
Procedure and Conduct of Business
in the Rajya Sabha, I am directed
to inform the Lok Sabha. that the
Rajya Sabha, at its sitting held
on the 21st November, 1968, agreed
without any amendment to the
Judges (Inquiry) Bill, 1968, which
was passed by the Lok Sabha at
its sitting held on the 19th August,
1868.”

SHRI SRADHAKAR SUPAKAR: I
beg to lay on the Table a copy of the
evidence given before the Joint Com-
mittee on the Bil] further to amend the
Motor Vehicles Act, 1939.

12.54 hrs.

STATEMENT RE: RECENT DEVE-
LOPMENTS IN INTERNATIONAL
MONETARY SITUATION

MR. SPEAKER: The hon. Finance
Minister to make a statement. Is it
a lengthy one?

THE DEPUTY PRIME MINISTER
AND MINISTER OF FINANCE (SHRI
MORARJI DESAI): About four pages.

MR. SPEAKER: Then it may be laid
on the Table.

SHRI MORARJI DESAI: I beg to
lay a copy of the statement on the
Table of the House,

Statement

Hon. Members have naturally been
concerned regarding the possible
effects on India’s trade and payments
of the recent developments in interna.
tional financial markets. The situa-
tion is still fluid, but I thought that I
should even at this stage share with
the House my tentative assessment of
the situation.

2. In receny weeks, the French
franc has been under pressure, where-
as the deutche mark has been excep-
tionally strong. Due mainly to specu-



